SINGLE MEMBER BENCH
WEEKLY DISPATCH STATEMENT
FROM 04/03/2019 TO G8/03/2019

APPEAL NO ORDER NO DATE OF ORDER DATE OF WHICH
RECEIVED FROM THE | ORDER
PS TO HON’BLE DISPATCHED
PRESIDENT/VICE
PRESIDENT/MEMBERS
FINAL ORDERS
ST/51687/2018-ST[SM] FO/A/50304/2019 07/03/2019 08/03/2019
E/51991/2018-EX[SM] FO/A/50303/2019 07/03/2019 08/03/2019
1 §T/52177/2016-ST[SM] | FO/A/50299/2019 1 07/03/2019 08/03/2019
I
E/50419/2018-EX[SM] FO/A/50302/2019 07/03/2019 08/03/2019
E/51494/2018-EX[SM] FO/A/50295/2019 07/03/2019 08/03/2019
; E/50879/2018-EX[SM)] FO/A/50300-50301/2019 | 07/03/2019 08/03/2019
i ST/53501/2018-ST[SM] FO/A/50296/2019 07/03/2019 08/03/2019
E/52252/2018-EX[SM] FO/A/50309/2019 07/03/2019 08/03/2019
MISC ORDERS
ST/50004/2019-ST[SM] MO0/50132/2019 04/03/2019 05/03/2019
ST/50002/2019-ST[SM] MO/50133/2019 04/03/2019 05/03/2019
E/53369/2018-EX[SM] MO0/50130/2019 04/03/2019 05/03/2019
E/53542/2018-EX[SM] MO/50131/2019 04/03/2019 05/03/2019
E/53504/2018-EX[SM] MO/50134/2019 04/03/2019 05/03/2019

Dep Z/Asswtant Registrar

(SINGLE MEMBER Appeal Branch)




